
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

IN 
ORIGINAL APPLICATION NO. 271/2025 

 
IN THE MATTER OF: 

SHIVENDRA  SINGH                                           ….. APPLICANT 
 

Versus 
 

UTTAR PRADESH POLLUTION  
CONTROL BOARD & ORS                              …..RESPONDENT(s) 

   

INDEX 

S. 

NO. 

PARTICULARS PAGE NO. 

1.  Additional Affidavit of District Magistrate 

Kushinagar in compliance of order dated 

22.12.2025 passed by this Hon’ble Tribunal 

 

2.  Annexure No. 1: -  

A copy of the Letter submitted by the Brick 

Kiln owners.  

 

3.  Annexure No. 2 (Colly.): -  

A copy of the minutes of the meetings and 

paper cutting dated 28.09.2025 

 

4.  Annexure No. 3: -  

A copy of Written Consent.  

 

5.  Annexure No. 4: -  

A copy of the Letter dated 07.03.2026 

 

6.  Annexure No. 5 (Colly.): -   
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A copy of the Letters dated 09.03.2026 

given to the Respondent Nos. 9 to 14 

7.  Annexure No. 6 (Colly.): -  

Copies of the Spot Memo prepared by the 

Joint Inspection Committee of all the 6 

Brick Kilns 

 

8.  Annexure No. 7(Colly.): -  

A copy of the orders affixed by the Mining 

Officer, District Kushinagar along with 

relevant photographs 

 

9.  Annexure No. 8 (Colly.): -  

A copy of the Letters sent by the Office of 

the Deponent to the concerned Police 

Stations 

 

 

 

FILED THROUGH 

DATED: 17.03.2026   

(ANKIT VERMA) 

STANDING COUNSEL STATE OF UP 

A-15 FF, NIZAMUDDIN EAST, NEW DELHI- 110013 

MOB :- 09990804440 Email-ankit.scngtup@gmail.com 
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